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ORDER 

 

Per Dr. M. L. Meena, AM: 

  

The present appeal has been filed by the assessee against the order 

of the Ld. Commissioner of Income Tax (Appeals)-1, Jalandhar dated 

21.12.2018, in respect of AY 2013-14. 
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2. The appellant assessee vide letter dated 17.02.2023 for the 

withdrawal of appeal in respect of assessment year 2013-14 as it has opted 

the Direct Tax Vivad se Vishwas Scheme though Form No. 1 and Form No. 

2 dated 29.01.2021. He further stated that he has received Form No. 3 

under the Direct Tax Vivad se Vishwas Scheme from the office of the Pr. 

CIT, Jalandhar-1.  

3. The Ld. D.R. has no objection to the request of the assessee for 

withdrawal of the subject appeal.  

4. Accordingly, the Ld. Counsel is allowed to withdraw the appeal. 

5. In the result, the appeal filed by the assessee is dismissed as 

withdrawn. 

  Order pronounced in the open court on 28.02.2023 

 

                    Sd/-                                                             Sd/- 
          (Anikesh Banerjee)                                    (Dr. M. L. Meena) 
           Judicial Member                                    Accountant Member 
 
*GP/Sr./P.S.* 
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